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Central Administrative tribunal
Principstl Bench

• •• •

••A. No. 887/91

N6U Delhi, this the 19th Day of Way,
HON'BLL SHRI 3.p. 5HARWA, WELWBLR (3)
hon'ble: shri b.k. singh, welwbcr (A)
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R.N.Aggarual s/o ^h, Inder Dev
Stenographer.

Gurjeet Kaur Puri u/o late
Shri 3.S,Puri
Stenographer.'

R.L.Sardana s/o late Sh, T.D.Sardana
Stenographer,

Wrs. Naresh Wanra u/o Sh, R.K.Wanra,
Ste nographer.'

S.K^ggarual s/o late Kunj Bahari Lai
Head Cl^rk

G.K.tlahi s/o Sh, W.R.Uahi,
Head Clerk.

I,N.Chhabra s/o Shri P.W.Chhabra,
Head Clerk.

8 3,P.Yadav s/o ShjS Algu Ram,
• Head Clerk/

liiar!ur(rdn.nf)rCan"trl{%e^"nuB'8Slidin'r'.^^^
,,,,Applicants

Neu Delhi.

(By none)

Versus

Chief Commissioner of Income-tax (Adtnn,),
Central Revenue Building,
I.P.Bs ta te,
Neu Delhi — 110 002.'

Responds nt

(By None )

(B.XVariNGH)
MLnecRCA)

3udge ne nt(Ora

Hon'ble Shri 3.P.Sharma,W(3)

None is present on behalf of the applicant and none

is present on behalf of the ras pondante. The application is,
the^fore, dismissed in default of jjarosecution.• costs.

(3.P.SHARWA>
nCWBERCD)
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